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HARI SHCHANDRA LADAKU THANGE Appel I ant (s)
VERSUS
STATE OF MAHARASHTRA Respondent ( s)

(Wth office report )

Date: 21/06/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE ARIJI T PASAYAT
HON BLE MR JUSTI CE P. P. NAOLEKAR
( VACATI ON BENCH)

For Appellant(s)
M. D. N Goburdhan, Adv.
Ms. Pi nky Anand, Adv.
Ms. Geeta Luthra, Adv.

For Respondent (s)
M. Ravi ndra Keshavrao Adsure, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Argument s heard.

Judgment reserved.

( Satish K Yadav ) ( Phool an Wati Arora )
Court Master Court Master



